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LOK SABIHA SECRETARIAT

HESUME OF WORK DONE BY LOK SABIHA DURING THE.
FIFTEENIIE SESSON OF SECOND LOK SABHA

Period ol Session November 20 to December 8, 1941
Nun.ber of sittings 14
*wainber of sitting liours- 94 hours 41 minutes.
2. Adjoumment lueticus
Notices received 109
Brought before the House: 42
Consent withheld. 42

Admitted  Nil - -

a3 Bill s
A. GOVERNMENT BILLS
(i) Introduced:
(1) The Sugar (Regulation of Production) Bill, 1961 I

(2) The Institute of Technology Bill, 1961
(3) Thelndian Railways (Second Amendment) Bill, 1961

(4) Thelron Ore Mines L abour Welfare Cess Bill, 1961



(5)
(s)
(7)
(8)
(9
(10)
(11
(12)

(13

2
The Telegraph Wires (Unlawful Possession) Amendment Lill, 1951

The Constitution (Eleventh Amendment) Rill, 1951

Thelndian Tariff (Ainendment) Bill, 1961

The State Finand al Corporations (Amendment) Bill, 1961

Thé Dock Workers (Regulation of Employment) Amendment Bill. 1961
The Delhi University (Amendment) Bill, 1961

The Appropriation (Railways) No. 4 Bill, 1961

The Visva-Bharati (Amendment) Bill, 1961

The Appropriation (No.5) Lill, 1961

(ii) Bills p assed by llajya Sabha and laid on the Table;

() Thelndian Succession (Amendment) Bill, 1961
(2) The Air Corporations (Amendment) Bill, 1961
(ii1) Joint Committee — Extension of time for preseatation of the Report

(1) The Extradition Bill, 1961 —— Time extended upto November 30,1941

(2) The Religious Trusts Eill, 1960 — Time further extended upto
March 31, 1962
(iv) neport of joint Commitiee presented-

The Extradition Bill, 1961

(v) Bills passed

(n

(2)

(3)

(4

(s)

The Matemity Benefit Bill, 1960, asreported by the Joint Committe:
The Apprentice.Bill, 1951

The Voluntary Surrender of Salaries (Exemption from Taxation) Bill
196 1.

The Industries (Development and Regulation) Amendment Bill, 1961.

The High Court Judges (Conditions of Service) Amendment Bill,
1961.
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() ‘The Coffee | Amendment) Hill. 1964
(7) The Assam Municipa' (Aimipur Amenaw @0 Dl 10¢ )
(8) The Indian Standasds insttu.ion (G 1o05:on Mark s) Amendment
Iill, 1961 as passed by Raw i Salil«
{9* The Foreign Awards (Recognii « Fuforcement) Bl 1961 as
passed by Rajya Sabha.
(.Y Ihe Institutes of Technology Bill 1951
(1t The Sugar (RRegulation of Production) Hill 194]
'12:  The Appropriation (Railways) No.4 Biii. 194]
(13 ‘ti.e Constitution (Elevem.h) Amendinen Hill, 1961,
(14} .« e Appropriation (No.5) Bill. 1961.
(15) ‘The Indian Tariff (Amendnent) Bill 196 ).
(15) The Visva-Bharati (Amendment) Bili, 1951
(17) The Delhi University (Amendment) Bill. 1961.
(18) The lron Ore Mines Labour Welfare Cess Bill, 196 L
bills p d by the I of Parliament and assented o by the

President — l_aid on the Table:

(L

(N
(8)
9
(19)
(1D
(12)
(13)

(14)

The Appropriation (No. 4) Bill, 1961.

The Sugarcane Cess (Validation) Bil]: 196 1.

The Income-Tax Bill, 1961.

The Constitution'{ Tenth- Amendment) Bill, 195L

The Mdrking of Heavy Packages (Amendment) Bill, 1961
The Delhi (Urban Areas) Tenants’ Relief Bill, 1961.

The Minimum Wages (Amendment) Bill, 1961.

The Khadi and Village Industries Commission ( Amendment) Bill, 195 1.
The Dadra and Nagar Haveli Bill, 1961.

The Newspaper (Price and Page) Continuance Bill, 1961
The Indian Railways (Amendment) Bill, 1951

The Representation oflhelpeople (Amendment) Bill. 1961.
The Indian Penal Code (Amendment) Bill, 196 L

The Delhi Municipal Corporaticn (Amendment) Bill, 1961. -
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(15} The Indian Standards Institution (Certification Marks) Amendmes: Bill.
194 1.

(1s) The Foreign Awards (lecognition and Fnforcement) Lill. 1951

(17) The Voluntary Surrender o Salaries (Exemption from Taxation) Fill, 194

B. PRIVATE MEMBERS BILLS
(i) Introduced:

(D TheHindu Succession (Amendment) Bill, 061 (Insertion of new section
234) by Shn Ajit Singn Sarhadi.

~ (2 ‘Fee Filn Industry Rorkers’ (Luprovenent of working conditionss) Blll 10,
by Shr Narayan Ganesn (oray

(3) The Coirlndustry (Amendnent) Bill, 1961 (Amendment of Se .tions 10,
2] uwnd 26) by Shn Satish Chandra Samanta

(4) The All India Ayurvedic University Bill, 1941 by $hr A T Sama.

(3) 7The Civil Aviaton (Licensing) Fill, 1961 by Sari Amjad Ali

(ii) Opinions on Bill —— laid on the Table

Paper No. 1 on the Hindu Marriage (Amendment) Eill. 1950 (Amenum ent
of Section 23) by Shri Ajit Sngh Sarhadi.

(iii) bills withdrawn

(1) The Lelhi Rent Control {(An.endment) Bill. 1960 {Amendment of Sertion
14)by Shr K.T.K. Tangamani.

(2) 1The Code of Criminal Procedure (Amendment) lill. 1950 / Amendment o’
Section 488) by Shr Ajit Singh Sahadi.

(iv) Hill negatived

The leswration of Places ol Religious Worship Gill, 1950, by
Sin Prakash Vir Siastn.

(v)  Bill under consideration

tive Sinimum Price of Jute Lill, 199, by Sin Jhuluan Sinn,
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Calling Attentioa —  Statements wnade,’laid ro zanling sotices under FRule 197.

sl No.

A ame of Member

Subject

Name o Minister

Nate o Statement

-

n

Fall in pdces of jute in
p ]

(Lulcutta mark et Shr Indraj:t Gupta

"

" .pe revision in the coal
4 ning industry.

Shomat Renu
{hakravartty.

wastem Railway having pro Shri K. 7 K. Tan gamani
vided a special traa to

lindustan Motors from

Howrah to Ylind Mosor Halt

to take people for breaking

the srike at their workshop.

Common weal th Immigrants Shr Naushir Bhamcha
3ill of the United Kingdom

and effect on India msthe

Common wealth link.

Retrenchment of workers Shd S, Eanerjee
of Rajghara and Nendini

win es under Bhilai Steel

shortage of coke supplies to Kdshnan.
the engineering units in

Coimbatore,

S Nityanan d
I mun go
2511 sl

Shn CGulzadlal Nanda
28. 11. 1961

S Shahnawuz Khan
2.12. 196 1

Shrimati [ ashmi
N. Menon.
4.12 1951

Sardar Swaran Singh
5 12.1961

Project.

4. Directives of the Flanning Shn P.T. Punnoose Shr SN. Nishra
Commission in the implemen 5.12.19%1
taton of the Kerala Agrarian
Relatons Act. :

i Gmundinf ofnearly halfof Shri S.M. Banerjee Sari  Ahmed
the aeoplanesofthelndian sohiuddin.
Airlines Cdrporaton 7.12 191

¢. Outbreak of fire at hisha i Dasaratha Deb  Shn B.N. Dtar
rajganj Bazar. Agartala in 8.12.1961
Trapure?

9, Striae by classIV em h{ees Dr. G.S. Melkote Shei D.P. Kamakar
and sanitary staff oflie ady 8.121961
H ardinge Medi cal Eollege and
Ho spital .

10. Situation agsing ottofthe Shrimati Parvathi M, Sardar Swarmn Singh

8.12.19%1



Livisioas.

(9]

No. of divisions held I3

6. Financial Business.

(i) Supplementary Leinands for Grants (Railways)

Subject Presentedon Discussedon  Voted on
Supplementary Demands for Crants 27.11.1961 30.11. 1961 2.12.1961
(Railways) bor 1951-62 : 2.12.19 1
(ii) Supplementary Lemands for Grants (General)
Subject Presentedon Discussed on  Voted on
Supplementary Demeands for Grants 27.11.1961 4.12.1961 6.12.1961
(Ceneral) for 196 1-62. 6.12.1961
7 ilalf an-llour Discussions under fwle 335
Subject Nauneoflember Date of discussion
1. Shortageof doctorsin the P adit Iiwarik a N ath 30 11.1961
oountry. Jiwary
2. Coal Mines Povident Fund Sho J.B. Vittal Rao 4-12.19% 1
Scheme.
3 Christian Missionanes Shn Prakash Vir Shastn 8.12.1961

3.

Liscussions of l.atters of Ur.eat Pullic li.portance

Airlines to operate a schedule

Subject Name of XMember Date of discussion
1. Conviction andimprisonn.entof  Shr S.\l. Panerjee 29.11.19}
Col. Bhattacharya by Pakistan
Military Tribunal
2. Latest Chinese incursionsinto S Atal Bihad Vajpayee 4.12.1951
Indian temitory. 5121961
3. Licence granted to Xalinga Shri Vath Pai

512 1961
ed service betw een Bonibay



92, Members

(1) Cadi or affinn av

Name Constte oner

(1) Shr {hubawsii  NagaHills and
Jonir Tuensayp Area

(2) Sha Sanji Rupji Dadra §
Pho diai Nagar Haveli

State

I mguage of « :th

. Date
sr affinuation Jate

Assim - Affinnation n

Tabal Areas

Part I} Fugli sh 28.1La1
Union terri-  QOath in Guja 27.11.41
of Nadra rad.

& oNagar
Haveli

(ii) [ eave of Absence

(a) Leave granted

S No. Namr

Period for which leave granted

(1) FRani Manjula Devi

(2) Shd Sarangadhara Sinha

J(3) ilaxmi N arayan Bhanj Deo.

(4 Shr B.Porer -
L J
(5) Shd T1.R. Neswi
J (6) Shd Nemi Chandrc Kasliwal
J(7) S5 Kensad Halder

J (8) Shr DwadkaNath jewar

J (9) Shd U. Muthuranalinga Thevar

7th Augus to 25th August 1961 —
(Fourteenth Session)

7th .;lugust to 1st September 1951
(Fourteenth Session)

21st August to 8th Septanber, 1951
(Fourteenth Session)

l6th August to 8th September, 1961
(Fourteenth Session)

7th August to 29th August, 1961
(Fourteenth Session)

20th No vember to gth December,
1961 (Fifteenth Session)

7th August, to Bth September 1961
(Fourtg:ull Session)

7th August to 8th September, 1961
(Fourteenth Sesﬂ'on?

20th November to Bd; December.
1961 (Fifteenth Sesson).




SL No.

TCeriod for which leave granted

10. Shrmati Ila Palchoudhuri

1. S V.N Swami.

HerHighnessMasharani Vijaya
Raje Scindiaof Gwalior.

20th November w 8th Decenber, 1951

(Fifteenth Session).

14th August to 8th September. 1961

(Founeenth Session)

20th November o 8h Decanber. 1961

(Fikeenth Session).

j 13 Shr NarasinghaMalla Jeb 20th Novenber to 5th Decanber 1961
(Fifteenth Session)
\ 14. Shri Kanhaiy alal Khadiwala 20th Novenber to 8th December, 1961
(Fi fteenth Session).
(b) Absence couconed
Name Perod for which absence condoned
() Shirmat Lalita Rajya I axni 7th March w 5th May, 1961
10 w.otions
Sl. No. Bief Subject " nder Ve ber Date  Deci sio™
Rule of dis- ofthe
cusson. House
v *(1) Annual Reportofthe Hindustan 189 Shn N.R.M.
Antibiotics Limited bor 195 Swamy 231161 Adoptey
«2) Annual Report of the Hindustan 189 Sha N.RBM. 231161 Adojie
Antibiotics Limited for 1970 50 Swamy
(3) Joint Committee on State Under 189 Shd Manubhai 241151 l‘JismS_
takjn gs. Shah jon hel
over.
/(4) Pmcheyat Raj 342 She K.T K. 251161
T gamani 27. 1161

s g cen amett toaether



Preasented by Member -: 1

S No. + Brief Sabject Under Membe: Dateof Decisionof
Rule discus-  the House,
sion,
(5) Annual Report of lagian 189 Shri Diwan Chend 2.1L61 Adopted
Refineries limited for Sham:
1959-60
(6) ‘Tenth Report of 1l.P.S C. 189 Shri B.N. Datar 2.11.61 Adopted
30.1L61
(7) Mao: Ralway Acddents 189 Shri Rejendra Sngh 21261  Adopted
8.1261
(8) Intemationa situation 242 Shri Jawahadal 7.1261 Substitute
Nehru motion
moved by
Shri Jagame-
tha Rao
adopted.
11. Obituary. References:
.Sl No. Neme and particulars of membership .Date.pf .Date on which
. death reference m ade
(D Shri.Balasaheb Salunke,:sitting member o f
Second Lok Sabha. - 10.9.61 20. 1. 1961
(2) ‘Sardar Sant Singh, menber of the former
.Central L egisl ati ve. Assembly, - 13,9.61 2.kL1961
(3) Shri Sushin Kumar Pateriya, memberofthe
First Lok Sabha. - .3,10.61 20.11. 1961
(4 Shri B.S Hiray, memberofthe former
.Central aﬁialalive Assembly and
the Provimonal Padiament. 6 bL61 .20.11. 1961
(5 Lala Achint Ram, sitting member of
‘Second Lok Sabha .30.11. 1961 L12.1961
(6) Shri Kenayalal Nanabhai. Dessi, memberof
_First: Lok Sabha, the:Constituent
.Assembly of India and the Provisional
i am ent. 613961 6121961
12 Papers laid on the Table by Govemmesat : 287
13. Petitioas:




14. Questions answereql

(1) Starred

739
(2 Unstarred 1746
¥ (3) Short Notice Nil
1§ .Resolutions:
A, ; Stawtory Resolutions
Sl.No. - Subject Statutory Member Dateof Ded o.n
provision discus: ofthe
L sion. ©° House.
(D Dlsq:gmval of&:gar Anticle 1232) Shri Braj. Raj
(Regulation of (a) ofthe €on: Singh 27.1L. 1961 Negatived
ductlon] Ordin mce, stitution,
1961 .
(20 Approval ofle Section 4A(2) Shri Setish 6-12.19a1 Adopteil.
export duty on oftheIndian .Chandra
Tarfif Act,
1934
B. - Private Members’ . Resolutions
Sl .No, Subject Meauber Dateof dis- Dedision of the
cussion, House, ;
(1) .Ashesof N etaji
‘Sabhash:Chandra Sardar Igbal 8.9. 1951 Withdrawn by leave
Bose, . Singh 24 1L 1961 ofthe House
(2) Ultimatumto Per  Shn SM, 2 4 11. 196 1 Withdrawn by le:ine
tuguese Govi to Lanerjee 8.12. 1961 ofthe House.
withdraw from Coa,
Daman and Diu.
(3 Dressr quons Shri N.R.M. 8.12.1961 - do-
for mun ers of Swany.

(4 Conpnlsory Mili
arr umin for

mduls.

Dr. Ram Subhag 8.12 961
Sin gh.

‘concladed

Dise.assion not




B P T

16. Stalemenis by Ministers

Sl No. Subject ..ameof Minister Nae

1. iComecting repliesgiven Shrimati L aeshim: N. Menon 20.11-61
on 8.9 1951 to.supple
-ientarieson’S.QL 1335
:parding Bidtish citi-
-uenship for Phizo.

2 Rea:way.Accidents ‘Shri ] agji ven . Ram 20-11.61

3 Import of petroleum pro-  Shri K.D. Malaviya 20.1L61 *
ducts and other connec-
ted matters. -

4 Comecting reply given ‘Shri Raj Bahadur 2L1L61
on 6.9. 9G]l to a
suppl ementary on S.C.
1245 rcgarding pri-
vate bus service.in

. Delhi.

5 . Programme for the next Shri Jawshardal Nehmu 23 IL.61
general elections.

5.  'Govt Business for the Shri Satya Narayan Sinha 251161
week commencing
27.1L 6L

7. Comecting reply given .Dr. Mono Mohon Das 27.11.61

or 7.9.61to_asupple-
mentary on S, 1279 re-
garding Indien Institute
of Technology. Madras,

8. Correcting the reply Dr. Mono Mohon Das 7. 1L61
sivu; on.4.9.61 I.qalo. - _
supplementary on :
l]gg ré:. Indian Insti-

. ti:eof Technology,

" Keapur. -
9, Finence Minister's visit  Shri Morarji Desai 27.11.A1
" abmad. -
"10. - sComecting the reply given Shri‘A. K. Chanda 28.11.61

on 31.8.61 to a sapple-
meatary on 5.Q.11]7 re:
allotment of bungalows
to M.Ps.
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Sl. No.

Subject

Name of Minister

Date

11.

Correcting the given

L

12.

13.

14

15.

16.

17.

18.

19. .

2.

cultoral Commission. -

Reported delay in execution
of the Farakha Barrage due

to Pakistan’s insistence on
prior talks.

Functions and-activities of
the State Tradin g Corporation
of India Limited

Govemment business for the
week commencing 4 12.61

Information in respect of reply
given on 23.11.61 to 5.Q. 147
regarding dropping operations
in Orissa.

Correcting the reply given on
25-11.61 to S.Q. 249 regarding
cheating of Postal Department

Administrative Set-up of the
Union temitories of Himachal
Pradesh, Manipur and Trpura

Overpayments m ade to con-
tractors on South-Fastem Pail-

way .

Correcting the reply given on
30.11.61 to 5.Q. 487 regard-
ing general elections in
Puonjab.

Commerce and Industry
Minister's visit abroad

Report of Special Committee
of Secretaries on the contract
with Messers. Levy Aato
Parts of Canada.

Nr. P.S. Deshmukh

Shri Jaisukhlal Lalshenkar

Jathi

Shri Nityanand Kanungo

Shri Satya Narayan Sinha

Sardar Surjit Sin gh Majithia

Dr. P Subbrayan

Shri Lal Rahadur Shastri

Shr S.V, Ramaswamy

SLri P M. Hajarnavis

Shri K.C. Reddy

Shri Kotha Raghuramiah

2.11.61

30.1161

212861

21261

51261

7-1261

7-12:61

81261

8.1261

8.1261

8.1261






